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Now therefore, in exercise of the powers conferred by sub-section (2) of section
27 read with section 28 of the lnsecricides Act, 196-8 (46 of 1968), ihe central
Govemment hereby makes the following Order namely: -

ORDER

2. The use of Endosulfan in state of Kerala shall be kept on hold from the
date of publication of this notification till such time that the results of the
epidemiological study to pin-point the factors responsible for the health problems
is village Padre become available and a decision thereon is taken oy thb centrat
Government.

3. The state Government of Kerala shall take all such steps in its jurisdiction
as it may. deem fit for carrying out execution of this order 

"r'par.-tnl'piorision.contained in the lnsecticides Act, 1968 (46 of 1968) and the rutJs rramea
thereunder.

! lt-is hereby crarified that this order for putting on hord of the use of
Endosulfan in the state of Kerala is without prdjudice to the directions of the
Hon'bre High court of Kergra in their judgmeit in o.p.No.zozr'o oi ztoz, o.p.
N-o 29371 ot 2001 v, o.p. No.16300 dt zoor, o.p. No. ,t7026 0t 2002 and wp(C) No.241 10 ol 2OO4 dated the 17h March, 2606

(l) This Order may be called the prohibition of use of Endosulfan in the
State of Kerala.

(2) ll shall come into force on the date of its publication in the Official
Gazette.
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